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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

DATE OF ORDER 3 10«7-2000

. e e S - —— . —— W S w— v

Between g=-

W. Pandurangadu
. «.sApplicant
And

1, Union.of India rep. by the General Manager,
SC Rlys, Rail Nilavam, Sec'bad-=S500 071,

2. The Chief Personnel Officer,
SC Rlys, Rail Nilavam, Sec'bad.

3. Dy.Chief Machanical Engineer,

Carriage Repair shops, SC Rlvys,
Tirupathi, Chittoor District,

4, Workshop Personnel Officer,
Carriage Repalir Shop, SC Rlys,
Tirupathi,

5. J.Jayanand

(R=-5 impleaded as per court order
dt.17.2.2000 in MA 131/2000),

. oRespond ents

Counsel for

the Applicant

Counsel for the Respondents s

CORAM:

THE HON'BLE

THE HCHN'BLE

shri sS.Ramakrishna Rao

Shri v.,Rajeshwar Rao, SC for Rlys
Shri M,V.Krishna Mohan for Re5

JUSTICE SHRI D.H.NASIR s VICE-CHAIRMAN

SHRI R.,RANGARAJAN

3 MEMBER (A)

{Order per Hon'ble Shri R,Rangarajan, Member (A) ).

.'O2.
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(order per Hon'ble shri R.Rangarajan, Member (A) ).

Heard Sri s.Ramakrishna Rao, learned counsel for the
applicant and sri v,Rajeshwar Rao, learned standing counsel for
the Respondents 1 to 4 and Mrs.Aruna for Sri Krishna Mohan,

learned counsel for Respondent No,5.

2. fhe relief prayed for in this O.A. is same as the relief
prayed for in 0.A.1095/99. The direction given in that 0.A,
squarely holds good in this 0,A, also., Hence the Respondents
are.directed to follow the direction given in OA 1095/99 in

this 0.A. also,

3. The Original Application is disposed of accordingly.

¥Mo order as to costs,

(R. RANGARAJAN) ] (D.H.NASIR)

Member (A) Vice=Chairman
Dateds 10th _July, 2000, i
Dictated in Open Court. e
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IN THo CENTRAL ADMINISTRATIVE TRIBUNAL : HYDTRABAD BINCH : HYDERABA!:

1;}/565/’\ COURT

CORPY 70

T.  HOHM] K
TYPED BY CHZCKID 3y
2. HARN (3DMN.) MEMBER CCMPARZD BY APPRGYZD 3Y
3. 53F (JUDL.) MEM3ZIR THZ HON'SLE MR.JIUSTICE D.H.NASIR
YIZZ-CHALIRMAN

4, D.R. (HDMN.)M//// ~ )
~ Qy/// THZ HON'BLT MR.R.RANGARAJAN:
5. SPARZ ¢/ - . MIM2ZIR (ADMNG .

~

6. ADVDCATE | THI HON'SLE

3<3:5. 3JAT PARAMISHWAR
M3cR (3UDL.)
7 STANDING. COUNSZL

patz OF neoEr (O 2o
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TED (Ei:?4qatiéj)
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